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1
12. Gujarat
13. Gujarat
14 Maharashtra 

15. Maharashtra

Ahmedabad
Bhavanagar
Thane
Satara

1
1
2
1

1

1
16 Uttar Pradesh Barabanki
17 Uttar Pradesh Barabanki

Extra Departm ental Branch Post Offices (EDBOs)

18 Andhra
Pradesh Kanamalapalle 1

19 Karnataka Dakshm Kanada 1

22

STATEMENT-IV

Postal C ircle-w ise Targets for opening D epartm enta l 
Sub Post O ffices (DSOs) And Extra D epartm enta l 
Branch Post Offices (EDBOs) under annual plan. 

1996-97

S.
No.

Name of the Circle Departmental 
Sub Post 

Offices
(DSOs)

Extra 
Departmental 
Branch Post 

Offices
(EDBOs)

1 Andhra Pradesh 5 2
2 Assam 4 2
3 Bihar 1 1 1 0
4 Delhi 1 0 1
5 Gujarat 1 2 5
6 Haryana 1 0 4

7. Himachal Pradesh 1 0 4

8 . Jammu & Kashmir 2 ?

9 Karnataka 1 0 2

1 0 Kerala 9 1
1 1 . Madhya Pradesh 9 9
1 2 . Maharashtra 1 2 9
13. North-East 4 2
14 Orissa 4 4
15 Punjab 4 2
16 Rajasthan 1 0 5
17. Tamil Nadu 4 2
18 Uttar Pradesh 16 1 2
19 West Bengal 4 2

Total 150 80

Note Postal Circle of North-East Comprises the States 
of M eghalaya , M anipur. Tripura. N agaland , 
Mizoram, and Arunachal Pradesh Similarly, Goa 
forms part of Maharashtra Postal Circle and the 
State of Sikkim forms part of West Bengal Circle,

The following Union Territories are covered by 
the Postal cricles mentioned against each of 
them

Andaman & Nicobar
Chandigarh
Dadra & Nagar Haveli
Daman & Diu
Lakshdweep
Pondicherry

West Bengal Circle 

Punjab Circle 

Gujarat Circle 

Gujarat Circle 

Kerala Circle 
Tamila Nadu Circle

Mineral Resources

996 SHRI K P. SINGH DEO : Will the Minister of 
MINES be pleased to state

(a) whether the Government propose to bring toward 
a legislation to regulate and develop mineral resources 
in the Territorial Water Exclusive Economic Zone and 
other Maritime Zones of India, and

(b) if so, the details thereof and the time by which 
the legislation is likely to be introduced?

THE M IN ISTER  OF STEEL AND M IN ISTER  OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) (a) and 
(b). Ministry of Mines constituted a Working Group in 
May. 1993 to suggest a suitable legislation for regulation 
and development of mineral resources in the territorial 
waters, continental shelf, exclusive economic zones and 
other maritime zones of Inida The Working Group has 
examined the subject m detail and submitted its report 
alongwith a draft of the comprehensive legislation on 
the subject The recom m ended legislation covers 
interalia provisions for acquiring operating rights besides 
regulation, exploration and exploitation of mineral 
resources in the offshore areas

[ T ranslationj
m

A ccidents in M ines

997 SHRI DEVI BUX SINGH  

SHRI RADHA MOHAN SINGH

Will the Minister of LABOUR be pleased to state

(a) whether the Union Government provide any 
immediate help at the time of accident in Mines

(b) if so, the details in this regard,

(c) whether the equipments for use at the time of 
inundation/fire in the mines are functioning in all mines,

(d) if so, whether these equipments are being tested 
form time to time; and

(e) if not, the reasons therefor?

TH E  M IN IS T E R  OF LA B O U R  (S H R I M 
ARUNACHALAM) (a) and (b) Officers of Directorate 
General of Mines Safety help the mine managements in
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rescue and recovery work as and when required  
Normally the mine managements make some ex-gratia 
payements to the next of kin immediately after the 
accident. In due course, statutory compensation is also 
paid throgh Compensation Commissioner and other 
legal dues are paid by the managements to the legal 
heirs

(c) to (e) Only equipments which meet the provision 
of law are used m the mines These equipments are 
required to be checked and tested regularly and 
maintained in functional order by the mine managements 
The equipments are also checked by the officers of the 
Directorate General of Mines Safety during their normal 
course of inspections

Low Priority Consumer Goods

998 SHRI STAYADEO SINGH  

SHRI PANKAJ CHOWDHARY

Will the Minister of CIVIL SUPPLIES. CONSUMER  
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state

(a) whether the Government are preparing any list 
of low priority consumer items on which investment of 
multinational companies will be discouraged

lb) if so, the details thereof; and

(c) the time by which the final decision rs hkely to 
be taken m this regard9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P LIE S  C O N S U M E R  A FFA IR S  AND P U B LIC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) 
ai to (c) The review of sector specific policy issues 

relating to foreign investment is a continuous process 
in line with the overall policy of economic development 
the decisions on perm itting foreign investm ent or 
imposing restrictions on consumer items are taken as 
per the general foreign investment policy guidelines 
modified from time to time

I English j

East-West Airlines

999 SHRI RAMASHRAY PRASAD SINGH Will 
the Minister of CIVIL AVIATION be pleased to state

(a) whether there is any proposal to promote oldest 
and largest private Airlines East-West Airlines, a sick 
unit; and

(b) if not. the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER  
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) and (b) It is for the private airlines, 
including East West Airlines, to take steps to overcome 
their financial and management problems.

Ration on Conessional Rate

1000. SHRI PANKAJ CHOWDHARY 
SHRI BANWARI LAL PUROHIT 
SHRI RUPCHAND PAL 
KUMARI UMA BHARAT!

Will the Minister of CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state

(a) the present policy of the Government in regard 
to provide essential commodities to poor people through 
Public Distribution System

(b) whether the Government have decided to 
strengthen the Public Distribution System to provide 
maximum benefit to poor people;

(c) if so, the details thereof and the steps taken by 
the Government in this regard;

(d) whether the Government are also considering a 
proposal to provide ration at further subsidised rates to 
the people living below the poverty line;

(e) if so. the details thereof including persons likely 
to be benefited thereby; and

(f) the time by which the above proposal is likely to 
be finalied9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
SU PPLIES. CO NSUM ER AFFAIRS AND PUBLIC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) :
(a) The present policy of Government is to supply some 
Essential Commodities at a reduced price to all persons 
under the PDS The Government has also been 
implementing Revamped PDS since 1992 under which 
1775 blocks in the country are presently entitled to 
specially subsidised foodgrains at the rates equivalent 
to Rs 50 less than the normal Central Issue Price. The 
RPDS cover remote, far-flung, tribal and difficult areas 
where the poorer sections of the society live

(b) to (f) The details of Governments proposal to 
strammhne PDS with focus on the poor are being worked
out

A.I.R. Station

1001 DR ARUN KUMAR SARMA Will the 
Minister of INFORMATION AND BROADCASTING be 
pleased to state

(a) whether the construction work of All India Radio 
Station at Tezpur in Assam has been completed; and

(b) if so. the time by whch it is likely to be 
commissioned7

THE MINISTER OF CIVIL AVIATION AND MINISTER  
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) and (b) A new radio station with 20 KW 
MW transmitter, Multi-purpose studio and staff quarters


